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LOK SABHA DEBATES

LOK SABHA

Thursday, August 19, 2004/Sravana 28, 1926 (Saka)

The Lok Sabha met at Eleven of the Clock

(MR. SPEAKER in the Chair)

12.00 hrs.
PAPERS LAID ON THE TABLE

Title: Papers laid on the Table by members/Ministers.

THE MINISTER OF DEFENCE (SHRI PRANAB MUKHERJEE): Sir, | beg to lay on the Table -

(1)
)

)

(ii)

A copy of the Annual Administration Report (Hindi and English
versions) of the Cantonment Boards, for the year 2002-2003.
Statement (Hindi and English versions) showing reasons for
delay in laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 517/04)

A copy of the Annual Report (Hindi and English versions) of the
Jawahar Institute of Mountaineering and Winter Sports, Batote,
for the year 2002-2003, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) of the working
of the Jawahar Institute of Mountaineering and Winter Sports,
Batote, for the year 2002-2003.

Statement (Hindi and English versions) showing reasons for
delay in laying the papers mentioned at (3) above.

(Placed in Library, See No. LT 518/04)

A copy of the Annual Report (Hindi and English versions) of the
Nehru Institute of Mountaineering, Uttarkashi, for the year 2002-
2003, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) of the working
of the Nehru Institute of Mountaineering, Uttarkashi, for the year
2002-2003.

Statement (Hindi and English versions) showing reasons for
delay in laying the papers mentioned at (5) above.

(Placed in Library, See No. LT 519/04)

A copy of the Annual Report (Hindi and English versions) of the
Himalayan Mountaineering Institute, Darjeeling, for the year
2002-2003, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) of the working
of the Himalayan Mountaineering Institute, Darjeeling, for the



year 2002-2003.

(8) Statement (Hindi and English versions) showing reasons for
delay in laying the papers mentioned at (7) above.

(Placed in Library, See No. LT 520/04)
(9) A copy each of the following papers (Hindi and English versions) :-

i. Memorandum of Understanding between the Hindustan Aeronautics Limited and the
Department of Defence Production, Ministry of Defence, for the year 2004-2005.

(Placed in Library, See No. Lt 521/04)

(if) Memorandum of Understanding between the Bharat Dynamics Limited and the Department of
Defence Production, Ministry of Defence, for the year 2004-2005.

(Placed in Library, See No. LT 522/04)

THE MINISTER OF INFORMATION AND BROADCASTING AND MINISTER OF CULTURE (SHRI S. JAIPAL
REDDY): Sir, | beg to lay on the Table -

(1)) A copy of the Annual Report (Hindi and English versions) of
the South Zone Cultural Centre, Thanjavur, for the year
2001-2002, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the South Zone Cultural
Centre, Thanjavur, for the year 2001-2002

(2) Statement (Hindi and English versions) showing reasons for
delay in laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 523/04)

(3)(i) A copy of the Annual Report (Hindi and English versions) of
the Nava Nalanda Mahavihar, Nalanda, for the year 2002-
2003.

(i) A copy of the Annual Accounts (Hindi and English versions)
of the Nava Nalanda Mahavihar, Nalanda, for the year 2002-
2003, together with Audit Report thereon.

(iii) A copy of the Review (Hindi and English versions) by the
Government of the working of the Nava Nalanda Mahavihar,
Nalanda, for the year 2002-2003

4) Statement (Hindi and English versions) showing reasons for
delay in laying the papers mentioned at (3) above.

(Placed in Library, See No. LT 524/04)

(5)(i) A copy of the Annual Report (Hindi and English versions) of
the Victoria Memorial Hall, Kolkata, for the year 2002-2003,
alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the
Government of the working of the Victoria Memorial Hall,
Kolkata, for the year 2002-2003

(6) Statement (Hindi and English versions) showing reasons for
delay in laying the papers mentioned at (5) above.

(Placed in Library, See No. LT 525/04)

(7)(i) A copy of the Annual Report (Hindi and English versions) of
the Raja

Rammohun Roy Library Foundation, Kolkata, for the year
2002-2003, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the
Government of the working of the Raja Rammohun Roy
Library Foundation, Kolkata, for the year 2002-2003

(8) Statement (Hindi and English versions) showing reasons for



delay in laying the papers mentioned at (7) above.

(Placed in Library, See No. LT 526/04)

(9)(i) A copy of the Annual Report (Hindi and English versions) of
the Khuda Bakhsh Oriental Public Library, Patna, for the year
2002-2003, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the
Government of the working of the Khuda Bakhsh Oriental
Public Library, Patna, for the year 2002-2003.

(10) Statement (Hindi and English versions) showing reasons for
delay in laying the papers mentioned at (9) above.

(Placed in Library, See No. LT 527/04)

(11)() A copy of the Annual Report (Hindi and English versions) of
the Central Institute of Higher Tibetan Studies, Sarnath, for
the year 2002-2003.

(ii) A copy of the Annual Accounts (Hindi and English versions)
of the Central Institute of Higher Tibetan Studies, Sarnath,
for the year 2002-2003, together with Audit Report thereon.

(iii) A copy of the Review (Hindi and English versions) by the
Government of the working of the Central Institute of Higher
Tibetan Studies, Sarnath, for the year 2002-2003

(12) Statement (Hindi and English versions) showing reasons for
delay in laying the papers mentioned at (11) above.

(Placed in Library, See No. LT 528/04)

THE MINISTER OF PETROLEUM AND NATURAL GAS AND MINISTER OF PANCHAYATI RAJ (SHRI
MANI SHANKAR AIYAR): Sir, | beg to lay on the Table a copy of the Oil Industry (Development)
Amendments Rules, 2004 (Hindi and English versions) published in Notification No. G.S.R. 489 (E) in

Gazette of India dated the 29" July, 2004 under sub-section (3) of section 31 of the Oil Industry

(Development) Act, 1974.
(Placed in Library, See No. LT 529/04)

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE & EMPOWERMENT (SHRIMATI

SUBBULAKSHMI JEGADEESAN): Sir, | beg to lay on the Table -

(1) Acopy each of the following papers (Hindi and English versions)
under sub-section (1) of section 619 A of the Companies Act,
1956:-
(@) (i) Review by the Government of the working of the National
Scheduled Castes Finance and Development
Corporation, New Delhi, for the year 2002-2003.
(i) Annual Report of the National Scheduled Castes Finance
and Development Corporation, New Delhi, for the year
2002-2003, alongwith Audited Accounts and comments of
the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 530/04)

(b) (i) Review by the Government of the working of the National
Backward Classes Finance and Development Corporation,
New Delhi, for the year 2002-2003.

(i) Annual Report of the National Backward Classes Finance and
Development Corporation, New Delhi, for the year 2002-2003,
alongwith Audited Accounts and comments of the Comptroller
and Auditor General thereon.

(2) Two statements (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 531/04)



)

(ii)

A copy of the Annual Report (Hindi and English versions) of
the National Trust for the Welfare of Persons with Autism,
Cerebral Palsy, Mental Retardation and Multiple Disabilities,
New Delhi, for the year 2002-2003, alongwith Audited
Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the National Trust for the
Welfare of Persons with Autism, Cerebral Palsy, Mental
Retardation and Multiple Disabilities, New Delhi, for the year
2002-2003

Statement (Hindi and English versions) showing reasons for
delay in laying the papers mentioned at (3) above.

(Plgaced in Library, See No. LT 532/04)

A copy of the Annual Report (Hindi and English versions) of
the Maulana Azad Education Foundation, New Delhi, for the
year 2002-2003.

A copy of the Annual Accounts (Hindi and English versions)
of the Maulana Azad Education Foundation, New Delhi, for
the year 2002-2003, together with Audit Report thereon.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Maulana Azad Education
Foundation, New Delhi, for the year 2002-2003.

Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (5) above.

(Placed in Library, See No. LT 533/04)

(7) A copy of the Memorandum of Understanding (Hindi and English versions) between the National
Backward Classes Finance and Development Corporation and the Ministry of Social Justice and
Empowerment for the year 2004-2005.

(Placed in Library, See No. LT 534/04)



